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ORDER
T.C.P. No. 140{241-242[N§LT[MB[MAH{2017

1. The Learned Representatives of both the sides are present.

2. The pleadings are stated to be completed. The Order dated 11.04.2017 shall
remain unchanged till the next date of hearing.

3. The Petitioner and Respondent being family members are in the process of
settlement of the issue/controversy.,

4. The Learned Counsel are also assisting to arrive at an amicable settlement.
Hence it is expected that by the next date of hearing some Memorandum of
Understanding shall be placed on record. Adjourned to 12.06.2017.
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M.K. SHRAWAT
Date: 01-05- 2017, MEMBER (JUDICIAL)
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